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Petition(s) for Special Leave to Appeal (Civil) No(s).10405/2007

(From the judgenent and order dated 02/05/2007 in WP No. 2358/2007 of The
H GH COURT OF M P AT JABALPUR)

UNI TED TRUCK OANERS ASSOCN. AND ORS. Petitioner(s)
VERSUS

STATE OF M P. AND ORS. Respondent ( s)
(Wth appl n(s) for exenption fromfiling OT. and prayer for interimrelief and office report)
WTH SLP(C) NO. 10406 of 2007, SLP(C) NO 10407 of 2007
(Wth appl n(s) for exenption fromfiling OT. and prayer for interimrelief and office report)
Date: 11/06/2007 These Petitions were called on for hearing today.
CORAM :

HON BLE Dr. JUSTICE ARI JI T PASAYAT

HON BLE MR JUSTI CE P. P. NACLEKAR

( VACATI ON BENCH)

For Petitioner(s)
M. Prakash Shrivastava, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.

Interimstay in the nmeantine.

( PAVAN KUVAR) (VI JAY AGGARWAL)
COURT MASTER COURT MASTER



